
c· 

!. 
(f --._-
~ 

IN TilE CENTRAL ADMINISTRATIVE TFU.BUNAL, 
! 

JJ IPUR BfiNCH, JAIPJR 
! 

o.A.!..No. ~8/200t_ 

Date: 12.11.2002 

Rasiud en Khan S/o Shri Sabir Khan, aged 47 years, Resident 

at Nar otics Colony, Behind Jail, Chittorgarh (Rajasthan) 

at pre' ent emplo~fed on the post of Sub-inspector, Office of 

Supe ri ten dent, Preventive & Intelligence under Dy~Narcotics 

Commissioner, Kota • 

ApPlicant 

W.RSUS 

1. ion of India through its Secretary, Ministry of 

1

• nance, Department of Revenue, New Delhi.: 
I . 

2~ ommis sioner, Central Bureau of Narcotics, 
I • 

0, Maalmorar, Gwa lior - 6 (M .P) 

3.. eputy Narcotic Commissioner, Central Bureau of 

i arcotics, Mahaveer Nagar-1, Jhalawar Road, Kota. 

Respondents 

Q_R 0 _§__ R ~Oral} 

Hon'b, e Mr. G.C~ Srivastava, Member (.A) 

In this OA the applicant, -v\ho is working as 

I 

Sub-i spector under the respondents, has challenged the 
~-v·~-'\1'-....-/ 

punis ment order (o him vide order dated 3l~T~:2000,\fnn.A-2~ 

He ha further submitted that the apPlicant has filed an 

..G 
appea dated 3• 9.2002,~nexure A-ll) but~is knowledge, his 

I 

appeal \uis still not been decided. He prays for a dir.ection 

respondents to consider the appeal and pass an 

order within a specified time. 
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2~ Under the circumstances we direct the 

pondent No.:2 to consider the apPeal of the applicant 

per rules and pass an appropriate speaking order 

er -Ure intimation to the applicant \tVithin a period 

o two months from the date of receipt of a copy of 

order. 

With the above direction, the OA is disposed of~ 

costs. 

~s 
( ~L. Chauhan) 

Member (J) 

' 
G ~!J:,..,.... R~..R__ 

(G.C.Sriv astava) 
· MemBer (A) 


